05 Wrikden Adewers SRAVANK 90, 1884 (SARA)  Writsew Miewers 106

firwir, wow wraew war et woht
(e e wwer gewr) : (w) W, mfY

(w) s wff wour 1

Ligislation coaferving owsérsh
ummhm«h&m“

2864. SHRI G Y.KRISHNAN :
SHRI M. C. DAGA :

Will the Minister of WORKS AND
HOUSING be pleased to state ;

(a) whether Government have decided
to bring forward a lemmlation conferring
ownership rights oo the farmers already in
possession of house sites ; and

(b) if s0, the outcome in this regard
and the names of the States which bave
already decided to do so ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALEH AND FAMILY
PLANNING AND IN THE MINISTRY
OF WORKS AND HOUSING (PROF,
D. P. CHATTOPADHYAYA): (a) and (b),
According to the Scheme for Provision of
Fouse-sites to Landless Workers in Rural
Arcas, the State Governments and Adminis-
trations of Union Territories are expected
to take urgent action to enact suitable
legusistion (where this has not aiready been
done) conferring home-stead rights on land-
less workers in rural areas in respect of
sites on which their houses/buts stand at
present. According to the informatien
available with the Ministry of Works and
Housing, the States of Bibar, Gujarat,
Haryana, Kerala, Madbys Pradesh, Mabha-
rashtra, Mysore, Orissa, Pupjab, Tamil
Nadu, Uttar Pradesh and West Bengal have
siready laken necemary logislative mearures
in this regird in one form or the other. The
Government of Andhra Pradesh have also
decided to uhder-ake necessary legistation
for the purpose.
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() whetrer it is » fact that ihe démsad
for a Road Board on the hines of Railway
Board with an independent Budget of as
own was reyived in National Conference of
Mimsters on 9th July, 1972 ; and

(b) If so, the redction of Government
thereof,

THE MINISTER OF STATE 1IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
OM MEHTA) : (@) and (b) The Mémbers
sre presumably referring to the meeting of
the Counecil of Indian Roads Congress held
at Namital on the 9th July, 1972, where the
need for the setting up of & Road Board at
the Cenire was emphasised by its President.
The proposal 1s under consideration.

Unlversities baviag not constituted courts
and academic tousnclis

2866. PROF. NARAIN CHAND
PARASHAR. Will the Minister of
EDUCATION AND SOCIAL WELVARE
be pleased to state :

(a) whether there are some Univernities
which have not constituted iheir Courts and
Academic Couneils so far ;

(b) if so, their nurmber and names ; and

{c) whether the U. G. C. would not
persuade them to constitute their bodies at
an early date ?

THE MINISTER OF EDUCATION
SQCIAL WELFARE AND CULTURE
(PROF. 8. NURUL HASAN) : (a) and (b).
Information is available in respect of 83
out of B7 Universities, Acgording o this
information ali Universities except Agn-
cultural Universities and M. S. University
of Baroda has Courss or Sennies and
Academic Councils, The M. §. Uuiversity
of Barods has a Court and a Coundfl of
Post-Graduste Studies, Al Agrievhural
Universities, oxqept XKesdls  Agricultural
University (Trichur) bave Boards of
Management and Academic Councils, The
Korala Agricoliural Univecyity has & Gepe-
tal Conncll and an Academic Councll.
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